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D.H.J..S‘.
Direettii (Aciitleniicsl-'

No. DJA-’Trg.l'Feb.Rct.lRrintltaiiiliore-‘I80912025/C ;- :- ill“ Februitry. 2025

Tn
_l’. The Principzil District & Sessions Judge (llQs]. Cciitml. THC‘

The Principiii District 8; Sessions Judge. New Delhi. Pl IC‘
The Principal District 8: Sessions Judge. Soiitli-West. Di-rurku
The Principal District =52: Sessions Judge. West. THC
The Principal District & Sessions Judge. East. KKD
The Pnncipul District & Sessions Juclgc. South, Siikct
Tlic Principal District 8: Sessions Judge. Shiihdarii. KKD
The Principal District & Sessions Judge. North-West. Roliini

9. 'l'hc l‘i'incipal District & Sessions-cum-Sp]. Judge (PC Act) (CB1). RADC‘
til. The Principal District & ‘Sessions Judge. South-East, Sakai
I I. The Principal District & Sessions Judge. North. Roliini
I2. The Principal District & Sessions Judge. North-East. KKD
13. The Rcgistri11'Gencrel. High Court oi‘ Delhi. New Delhi.
I4. The Priiicinnl Judge. Fninily Courts (i-iQs), Suittlt-West. Dwnrkii.
I5. The Member Secretary. Delhi Sttitc Legiil Services Aiithririty, R.-\D(‘ v
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Reg; Enviroiiniciit Aivnreiicss & Wellness Retreat to be held in the month of Fe1n'iini'y.
2025.

Resiiectctl Sirlivltidziin.

The Delhi Judicial Aeitdemy is oi'guniziitg an ‘Elli-it-omiteiir /lwnreticss & Wriitiess
/\’0t’l’t.'GI' for the block year 2025-2026 from 07"‘ to 09"‘ Februiii-3;. 2025 ut Snwiii Madliopu r-
Rantliunihore, Riijusthan as per the Coiiiiiiiioiis .IiuliciriI Ediieniioii it Trtiliiing Pi-ugi-rmiiiies
Cuicmlar -- 2025 iipprnvctl by the llvn‘hlc High Conn of Delhi. The hnund objectives of the
Rctrcnt are:

- E.i'p0siirc to i-m-ii-uiiiiienm! flSpi‘c'l’5 & iiidigeiwiis mt-l'iirm‘.i to flI'(‘.sr.'I'i(‘ iii.-
i-iiiiiroiiiiti-iii.

' Leitl"tti'iig the Gui-er-iinmii moi’ pr.'t'rii'e tifiIt(fiJ\'L'.>‘ for eiii-iruiimetrr preservation niirf
iipgmdaiiuii.

- Uitdersmiidtitg loco.’ i.ii.stonis._l'F:lk. ciiisiiie mm’ iibiqiiita:i.rji.-atiri-es.
- li'r.'!!itz'.is_ .ilrr:ss iitaiiagciiiiuir, liealtli matting:-mam and ii-0i'A'-lije briluitce

The notninntioii list nflhe Judicial Officcrs for this Rctrenl is enclosed as i\miesui'e-A.

it is requested that such noininiited Judicial Officers posted under yoiii control may
kind! ' he coniinunicated about their noiniiitntun Ill the el'orcs.iid retre.ii I'tJL't’l1I1'lJ‘nf.' thrciueh5 .. ..
your good office.

The tour programine including day-to-diiy itinerary shall be sent directly in the
iiomiiintcd Judicial Officers by the Delhi Jutliciel I\C!lllBm)'.

With regards.
Youm l'aiIlti'ull:-'.

Eiicl.\-.- As uboi ti - QIIW
(Rnjcsli Kutnitr Singli)

A

. mo.

Cohy of letter forwarded for information and necessary action to :-

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HEWQUARIEBQQ
. c - - . 7 ~ TIS HAZARI COURT: DELHI .‘il- ""-

9"-“~<"r f" _____:!JOTl’IGaZ.l2D2!i Dated, Delhi the _ __ __ I
{Tl FF! “U15

1) The Concerned Judicial Officers of Celntral District, Tis Hazari Court, Delhi (as per list attached
herewith as Annexure ‘A").

2) The PS to Ld. Principal District & Sessions Judge (HQs), Delhi.
3) The Branch Inchargc, e-sewa kendra, Tis Hazari Court, Delhi.
4) The Website Committee, English/Hindi, Tis Hazari Court, Delhi.
5) The LAYERS for uploading the same.
6) The Branch Incharge Pool Car, Tis Hazarl Courts, Delhi.


